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KHAN) : (a) and (b), While there is pre-
sently no plan of the type referred to, the 
development of fertilizer capacity in the 
country is rrude with reference to techno- 
economic, demand and other relevant con-
siderations. In planning development of 
such capacity, the views, if any, of State 
Governments and other agencies concerned 
aie also kept in view.

Manufacture of drilling rigs bk India

2692 SHRI C. K. JAFFER SHARIEF. 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state:

(a) whether Rumania has been the prin-
cipal suppliet of rigs which are being used 
on various on-shore drilling sites;

(b) whether any decision to manufacture 
thc drilling ngs in India was taken on i  
priority basis to secure facilities to find 
new oil fields m quickest possible tim e; 
and

(c) if so, the names of the countries 
which have come forward to assist India, 
alongwith their terms of agreement’

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI SHAHNAWA/ 
JKHAN): (a) No, Sir

(b) Yes, Sii

(c) Except for the existing collaboration 
of HEC, Ranchi with USSR for certain 
capacity of rigs, no other country has come 
forward so far to assist India in the manu-
facture of drilling rigs.

Purchase of Goods and Machinery from
Foreign Countries for Indian Railways

2693. SHRT NAWAL KISHORE 
SHARMA. Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether Government are considering 
to set up a body to go into the details of 
the purchase of goods and machinery for 
use in Indian Railways from foreign coun-
tries;

(b) if so, the salient features of the pro-
posal and when the report of the body is 
expected by Government; and

(c) the estimated foreign exchange to be 
saved by Indian Railways as a result of 
the implementations of the report ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): (a) There is 
no proposal at present to set up a body 
to go into the details for purchase of goods 
and machinery for use on Indian Railways 
from foreign countries

(b) and (c) Does not arise in view of 
leply against (a) above.
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Higher turnover of IOC Id 1973

2697 SHRI M RAM GOPAI REDDY 
Will the Minister of PETROLEUM AND 
CHbMICAlS be pleased to state

(a) whether sales turnover of Indian Oil 
Corporation has been higher m 1973 as 
compared to the pervious year, and

(b) if so the piofits earned by the Cor 
pontion during 1972 and 19737

THE M1NLSTL R OF SI ATE IN THE 
MINISTRY 01 PETROLEUM AND CHE-
MICALS (SHRI SHAHNAWAZ KHAN)
(a) The sales turnovei and profits of the 
Indian Oil Corporation are compiled finan-
cial yearwisc Information is therefore be 
ing given on the financial year basis Sales 
turnover of the Corporation was higher m
1972 73 as compared to the pervious year

(b) The total profits during 1972 73, be-
fore providing for depreciation interest Sc 
tax provision were Rs 66 32 crores, as 
against Rs 53 42 crores m the previous 
year Net profit after tax was as follows

1972-73 197I-72__

Rs 22 17 crores Rs 1̂ 94 crores

Investment tfrocture of National Rubber 
Manufacturers Limited, Calcutta and 

Inchek Tyres Limited, Calcutta

2698 DR RANEN SEN Wifi the 
Minister of LAW, JUSTICE AND COM-
PANY AFFAIRS be pleased to state the 
total investment structure as on 31st March, 
1973 of the National Rubber Manufacturers




